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The Lok Sabha met at Eleven of the Clock.

[MR. Speaker /in the Chair

NATIONAL ANTHEM

(The National Anthem was playsd.)

11.02 hrs.
[Translation]

PROF. VIUAY KUMAR MALHOTRA (South Delhi): Mr.
Speaker, Sir, issue of the tainted Ministers... (/ntermyptions)

[English]

MR. SPEAKER: Kindly let the oath be taken first by
Shri K. Yerrannaidu. Yes, Mr. Secretary-General.

MEMBER SWORN

Shri Kinjarapu Yerrannaidu (Srikakulam)

MR. SPEAKER: Now, the Question Hour, please. Shri
S. Ajaya Kumar.

... (Interryptions)
[Translation]

PROF. VIJAY KUMAR MALHOTRA (South Delhi):
The tainted Ministers have not yet been removed. Prime
Minister has given clean chit to them. ... (Intermuptions)

[Engilish]

MR. SPEAKER: May | request you that after the
Question Hour you can raise this issue? First, let the
Question Hour be over.

... (Interryptions)
[Trans/ation]

PROF. VIJAY KUMAR MALHOTRA: After giving clean
chit to tainted Ministers ... (Interruyptions)

[English]
MR. SPEAKER: Shri S. Ajaya Kumar.
... (Interruptions)
MR. SPEAKER: Kindly let the Question Hour be over.
... (Interryptions)
MR. SPEAKER: | will aliow you to raise this issue.
... (Interruyptions)
/Tmns/qt/bnj

PROF. VIUAY KUMAR MALHOTRA: Until the decision
on the issue of tainted Ministers is taken. ... (/nterryptions)
The Government has yet to remove the tainted Ministers.
They must be dropped. ... (/nterryption)

SHRI RAGHUNATH JHA (Betia): Malhotraji, what are
you doing? ... (/nterruptions)

[English]

MR. SPEAKER: Prof. Malhotra, | will allow you to
raise this issue. After Question Hour, please raise this
issue. | shall allow you and there is no doubt about it.
There will be no problem. Let us go on with the Question
Hour.

... (Intemuptions)

MR. SPEAKER: May | request you to please speak
one by one. Please sit down. You tell us about it.

... (Interryptions)
11.06 hrs.

(At this stage, Shri Chandramani Trpath/ and
some other hon. Members came and stood
on the floor near the Table)

... (Interryption)

MR. SPEAKER: | have assured you that | shall give
you an opportunity to speak. Please cooperate with the
Chair. Whatever issue you want to discuss, | shall allow
you to discuss it. | am requesting you to please sit down.
Please go back to your seats.

... (Interryptions)

MR. SPEAKER: Please go back to your seats. Please
sit down. Please go to your seats. | have assured you
that | will allow you to speak. You can speak one by
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one. Prof. Malhotra can say whatever he wants to say.
I will give you the opporluriy to speak. Please go to
your seats. Please cin Jown.

... (Interryptions)
[Trans/ation]

MR. SPEAKER: You allow him to speak. Let he be
given an opportunity to speak.

... (Interruptions)

11.08 hrs.
WRITTEN ANSWERS TO QUESTIONS
[English]
Violation of Labour Laws

1. SHRI S. AJAYA KUMAR:
SHRI LAKSHMAN SETH:

Will the Minister of LABOUR AND EMPLOYMENT
be pleased to state:

(a) whether the Government is aware that majority
of exporting units at NOIDA in Uttar Pradesh and Okhla
in New Delhi have contract labour who are deprived of
minimum wages, increment, bonus, ES|, PF and other
benetfits;

(b) if so, the number of complaints received during
the last three years regarding violation of labour laws
from these areas; and

(c) the remedial steps that Government propose to
take in this regard?

THE MINISTER OF LABOUR AND EMPLOYMENT
(SHRI SISH RAM' OLA): (a) to (c) The number of
complaints of violation of labour laws received during the
last three years for all categories of workers including
contract workers and for all units including exporting units
are 1120 in Okhla (Delhi) and 582 in Noida (UP).

On receipt of the complaints, specific complaints are
investigated & remedial action is taken. The Employees
Provident Fund Organisation (EPFO) and Employees State
Insurance Corporation (ESIC), Noida Special Economic

JULY §, 2004

to Queslions 4

Zone and the Government of Uttar Pradesh and Debhi
have been requested to conduct special drives in these

areas for ensuring compliance with the various labour
laws.

tilisation of Ground Water by Soft Drink
Companies

2. SHRI P.K. VASUDEVAN NAIR:
SHRI UDAY SINGH:

Will the Minister of WATER RESOURCES be pleased
to state:

(a) whether the Central Ground Water Board has
undertaken a probe in to the extent of utilisation of ground
water by soft drink manufacturing companies in various
parts of the country following a directive by the
consultative committee of Ministry of Water Resourcés:

(b) if so, the findings thereof and the action proposed
to be taken if any, against the companies;

(c) whether the use of ground water by muitinational
companies is causing alarming decline in ground water
level;, and

(d) if so, the remedial measures envisaged by the
Government in this regard?

THE MINISTER OF WATER RESOURCES (SHRI
PRIYA RANJAN DASMUNSI): (a) and (b) As a follow up
action of the meeting of the Consultative Committee of
the Ministry of Water Resources held on 21st August,
2003, the Central Ground Water Board (CGWB) had
approached the State Governments for collecting
information on ground water usages by softdrink
manufacturing companies in various parts of the country.
In response, information has been received in respect of
20 number of softdrink units located in the States of
Andhra Pradesh, Chhattisgarh, Gujarat, Karnataka, Kerala,
Madhya Pradesh, Orissa, Rajasthan, Uttar Pradesh and
West Bengal. A stafement indicating the location and
average monthly ground water utilisation by these units
is enclosed.

(c) and (d) Declining trends in water level in the
range of 0.1 m/year to 1.7 m/year has been observed in
and around 5 softdrink units located in Kheda, Motibhoyan,
Ahmedabad area in Gujarat State and Chomu and Jaipur
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areas in Rajasthan State. This declining trend cannot be
attributed only to ground water withdrawal by softdrink
manufacturing companies. The substantial declining trend
is a cumulative effect of ground water withdrawal for
irrigation, domestic and industrial purposes also.

Water being a State subject, it is primarily the
responsiblility of the concemed State Govemments to take

ASADHA 14, 1926 (Sak#)

to Questions 6

remedial steps to check over-exploitation of ground water.
The following remedial measures are also envisaged in
this regard by the Central Govemment:

(i) Regulation of ground water withdrawal.
(i) Adopting artificial recharge.
(iil) Treatment and recycling of industrial waste water.

Statement
Sl Name of Soft Drink manufacturing Location Average
No. Company monthly ground
water utilization
(Kilolitres)
1. Hindustan Coca Cola Bottling South Moula Ali, Hyderabad, Andhra Pradesh Nil
East Pwvt. Ltd.
2. Hindustan Coca Cola Bottling South Ameenpur, Ranga Reddy, Andhra Pradesh Nil
East Pvt. Ltd.
3. Nammada Drinks Pvt. Ltd. (Coca Cola) Bilaspur, Chhattisgarh 2345.5
4. Chhattisgarh Beverages (Pepsi) Ura, Raipur, Chhattisgarh Nil
6. Hindustan Coca Cola vBovorages Pvt. Ltd. Goblej, Kheda; Gujarat 28500
6. Surbi Milkfoods & Beverages Ltd. Village Motibhoyan, Kalol, 9900
(Coca Cola) Gandhinagar, Gujarat
7. Pepsico India Holdings Pwvt. Ltd. Naroda, Ahmedabad, Gujarat 2340
8. Pepsico India Holdings Pwvt. Ltd. Jhagadia, Bharuch, Gujarat Nil
9. Pepsico India Holdings Pvt. Ltd. Nelamanagala, Bangalore, Kamataka 30600
10. Pepsico Bangalore Mysore Road, Kamnataka 7170
11. Hindustan Coca Cola Beverages Pwvt. Ltd. Bangalore, Kamataka 4200
12. Coca Cola Plachimada, Palakkad, Kerala 15000
13. Pepsi Cola Palghat Distt., Kerala Nil
14. Coca Cola Pilookhedi, Distt. Rajgarh, Madhya Pradesh Nil
15.  Tripty Drinks (P) Ltd. (Franchise of Jagatpur, Cuttak, Orissa 8000
Pepsi)
18. Hindustan Coca Cola Beverages (P) Ltd. Khurda, Orissa Nil
17. Hindustan Coca Cola Beverages (P) Ltd. Chomu, Jaipur, Rajasthan 16,500
18. Jai Drinks Pvt. Ltd. (Pepsi) Jaipur, Rajasthan 6,300

19. Hindustan Coca Cola Beverages Pvt. Ltd.

20. Diamond beverages (Coca Cola)

Dasna, Tehsil Hapur, Ghaziabad, Uttar Pradesh  7,5000
Kolkata, West Bengal 4380
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Suicide by Farmers

*3. SHRI RAYAPATI SAMBASIVA RAQ:
SHRI KIRTI VARDHAN SINGH:

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether cases of suicide by farmers in the country
particularly in Andhra Pradesh and Kerala have increased
during the last six months;

(b) it so, the details of such cases reported in various
States during the said period, State-wise;

(c) the reasons for sudden spurt in such incidents;

(d) whether the Government propose to provide any
special package to State Governments to check such
incidents; and

(e) it so, the details thereof?

THE MINISTER OF AGRICULTURE AND MINISTER
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI SHARAD PAWAR): (a) and (b)
The number of suicide committed by the farmers in
Andhra Pradesh as reported by the state government is
as under:

Year No. of Suicide
1999 151
2000 34
2001 62
2002 36
2003 (June end) 8
2004 (14.5.04-1.7.04) 144
Total 435

No case of suicide by farmers has been reported by
the State Government of Kerala during 1999-2003 and
the last six months of 2004.

A Status report on suicide committed by farmers in
other States as reported by the concerned State
Governments is as. under:

State No. of Suicide Period

Kamataka 469 (1.4.99 to 18.10.03)

Orissa 100 (1.4.99 to 5.8.03)

Punjab 3 (1.4.99 to 31.3.08)
Rajasthan 3 (1.4.99 to June, 2003)
Tripura 3 (1.4.99 to June, 2003).

Though some farmers have
committed suicide, no number
has been reported.
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(c) The reasons for such suicide can broadly be
attributed to:

e Crop failure,

» Indebtedness because of high rate of interest
on loans,

* Drought,
* Social and economic insecurity,

* Family disputes, marital disharmony.

(d) and (e) To mitigate the problems of the farmers,
the Govemment has identified by the following areas for
focused and priority attention:

* Doubling Rural Credit in three years, easing the
burden of debt and high interest rate.

* Dry Land Farming, promotion of Horticulture
production and Water Management.

* Creation of additional irrigation facilities.

* Market support to farmers’ produce for ensuring
fair and remunerative prices.

* Insurance of crops against production loss due
to natural calamities.

* Assistance to the farmers under various
agricultural and horticultural crop production
programmes.

[Trans/ation]
Promotion of Horticulture Sector

V‘t SHRI PUNNU LAL MOHALE: Will the Minister
of AGRICULTURE be pleased to state:

(a) whether the Government has announced any
special package to promote horticulture sector in the
country;

(b) if so, the details thereof, and
(c) by when it is likely to be implemented?

THE MINISTER OF AGRICULTURE AND MINISTER
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI SHARAD PAWAR): (a) and (b)
Yes, Sir. During the 9th Five Year Plan Government of
india had announced a special package on “Technology
Mission for Integrated Development of Horticulture in North
Eastern States including Sikkim” for the overall
development of Horticulture in the Region. The Scheme
was launched in these States during the year 2001-02.
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The Scheme thereafter was extended to Himachal
Pradesh, Uttranchal and Jammu & Kashmir during 10th
Plan. The programme is being impiemented in a Mission
mode approach through four Mini Missions for addressing
all aspects of horticulture development covering Research,
Production, fost-Harvest management, marketing and
processing. Besides, the following schemes are being
implemented for addressing specific areas of horticulture
development in the country:

1. National Honticulture Board programmes such as
Development of Commercial Horticulture and
Capital Investment Subsidy Schemes for Cold
Storage,

2. Coconut Development, through an Integrated
Development Programme of Coconut Industry in
India and Technology Mission on Coconut,

3. Integrated Development Scheme of Horticulture
in Tribal/Hilly Areas, and

4. Human Resource Development, in horticulture.
(c) Does not arise.

Allocation of Foodgrains to Drought Atfected
Families

*6. SHRI SHIVRAJ SINGH CHOUHAN: Will the
Minister of AGRICULTURE be pleased to state:
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(a) whether a large number of people are starving in
several States of the country particulary in the tribal areas
of Orissa, Bihar und Madhya Pradesh;

(b) if so, the reasons therefor; and

(c) the action taken/proposed to be taken for providing
foodgrains to such drought affected families in the
country?

THE MINISTER OF AGRICULTURE AND MINISTER
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI SHARAD PAWAR): (a) to (c) In
the last one year States of Madhya Pradesh and Orissa
have not reported or declared drought. Rainfall position
in these States from June 2003 onwards also indicates
a generally satisfactory position.

State of Bihar also has not reported or declared
drought for the last several years.

No report of large-scale starvation have also been
received.

Detalls of foodgrains provided to these States during
2003-2004 and so far during the current financial year
under various Programmes and Schemes of the Central
Government for ensuring foodgrain availability and
enhancing food security are given in the statement
enclosed.

Statement

Allocation of foodgrains to Orissa, Bihar and Madliya Pradesh under various schemes
and programmes of the Centra/l Govemment

(figures in thousand tonnes)

I. Orissa
Scheme/Programme Allocation
2003-04 2004-05

Rice Whest Total Rice Wheat Total
1 2 3 4 5 6 7
WELFARE SCHEMES
Annapurna 7.78 - 7.78 7.78 - 7.78
Mid Day Meal 132.31 - 132.31 123.42 - 123.42
Wheat Based Nutrition Programme - - - - 66.88 68.88

75,16 -- 74.16 18.54 - 18.54

SC/ST/OBC Hostel/Welfare Instt.
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1 2 3 4 5 6 7
Special Component of SGRY 522.00 - 522.00 - - -
SGRY (Normal) 276.91 - 276.91 174.64 - 174.64
Nutrition Programme for Adolescent Girls 12.10 - 12.10 - - -
Emergency Feeding Programme 14.40 — 14.40 14.40 —_— 14.40
Targetted Public Distribution System (TPDS)

Antayodya Anna Yojana 212.316 0.000 212.316 17.693 0.000 17.693
Below Poverty Line 1484.376 0.000 1484.376 123.698 0.000 123.698
Above Poverty Line 795.564 360.000 1155.564 66.297 30.000 96.297
1. Blhar

Annapuma 8.00 11.89 19.99 8.00 12.00 20.00
Mid Day Meal 88.97 156.33 245.30 88.97 166.33 245.30
Wheat Based Nutrtion Programme - — - - - -
SC/ST/OBC Hostel/Wettare Instt. 44.40 66.60 111.00 11.10 16.65 27.75
Special Component of SGRY - - — - - -
SGRY (Normal) 368.92 - 368.92 253.81 - 253.81
Nutrition Programme for Adolescent Girls 23.00 - 23.00 - - -
Targetted Public Distribution System (TPDS)

Antayodya Anna Yojana 168.000 252.000 420.000 14.000 21.000 35.000
Below Poverty Line 887.712 1331.472 2219.184 73.976 110.956 184.932
Above Poverty Line 916.572 1374.948 2291.520 76.381 114.579 190.96
Il. Madhya Pradesh

Annapurmna - - - —_ -— —_
Mid Day Meal 37.75 128.08 165.83 39.99 121.83 161.82
Wheat Based Nutrition Programme - 80.00 80.00 - 60.00 60.00
SC/ST/OBC Hostel/Weltare instt. 12.72 51.00 63.72 2.55 14.37 16.92
Special Component of SGRY 127.98 349.78 477.76 - - -
SGRY (Normal) 63.58 283.60 347.18 57.26 153.28 210.54
Nutrition Programme for Adolescent Girls 12.20 - 12.20 - - -
Targetted Public Distribution System (TPDS)

Antayodya Anna Yojana 54.113 276.492 330.605 4.981 28.226 33.207
Below Poverty Line 204.946 1020.397 1225.343 16.675 94.491 111.166
Above Poverty Line 464.816 2070.556 2535.372 31.692 179.580 211.281
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Z
International Labour Organisation Conference

*6. SHRIMATI NIVEDITA MANE:
SHRI VIJOY KRISHNA:

Will the Minister of LABOUR AND EMPLOYMENT
be pleased to state:

(a) whether India participated in the conference of
International Labour Organisation held recently;

(b) if so, the details of the agenda discussed therein
and the outcome thereof;

(c) whether the labour laws would be further tightened
to protect the right of labour particularly of those who
are engaged in fishing sector; and

(d) it so, the details thereof?

THE MINISTER OF LABOUR AND EMPLOYMENT
(SHRI SISH RAM OLA): (a) Yes, Sir.

(b) Some of the issues discussed during the
Conference are:

¢ Reports of the Director-General on “The ILO
Programme implementation during 2002-03" and
“A Fair Globalisation".

* Global Report on ‘Organising for Social Justice’
under the Follow-up to the ILO Declaration on
Fundamental Principles and Rights at Work.

¢ Revision of Human Resources Development
Recommendation No. 150 (standard setting:
second discussion with a view to adopt a
Recommendation).

e A fair deal towards Migrant Workers (general
discussion based on an integrated approach).

e Conditions of Work in the Fishing Sector
(Standard setting: first discussion with a view to
adopt a Convention supplemented by a
Recommendation).

* Withdrawal of 16 ILO Recommendations.

The Conference approved the withdrawal of the 16
Recommendations which were considered obsolete and
also adopted a new Recommendation revising the ILO
Recommendation No. 150 conceming Human Resources
Development.
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(c) and (d) In the first discussion on the subject of
working conditions in the fishing sector, the Conference
took a step forward in establishing new international legal
instruments revising the existing five ILO Conventions and
two Recommendations for the improvement of the safety
and working conditions in the fishing sector. The second
and final discussion on the subject will take place in the
Conference scheduled for June 2005.

Olympic Torch Relay

*7. SHRI P. RAJENDRAN:
SHRI MITRASEN YADAV:

Will the Minister of YOUTH AFFAIRS AND SPORTS
be pleased to state:

(a) whether a grand Olympic Torch Relay was
organised recently in Delhi by the Indian Olympic
Association;

(b) it so, the details of participants;

(c) whether the Government is aware that leading
sports personalities including P.T. Usha and others were
ignored; and

(d) if so, the reasons therefor?

THE MINISTER OF YOUTH AFFAIRS AND SPORTS
(SHRI SUNIL DUTT): (a) Yes, Sir. The Olympic Torch
Relay was organized in Delhi on 10th June, 2004 jointly
by the Government of NCT of Delhi and Indian Olympic
Association (IOA) along with Coca Cola and Samsung,
the international sponsors of Athens Olympic Committee
(ATHOC).

(b) A total of 105 torch bearers were allotted in India
by ATHOC as follows:

Indian Olympic Association and City Government—
28; National Olympic Committee (in this case
Indian Olympic Association)—2, Coca Cola—42;
Samsung—25 and ATHOC—S8.

(c) and (d) The Indian Olympic Association has
intimated that its invitees included Arjuna Awardees/
eminent sports persons including Ms. P.T. Usha.

Minl Horticulture Mission for NER

*8. SHRI SARBANANDA SONOWAL: Will the Minister
of AGRICULTURE be pleased to state:
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(a) the funds allocated to Small Farmers' Agri-
Business Consortium (SFAC) undar Mini-Horticulture
Mission for North Eastemn Region (NER) during Ninth Five
Year Plan;

(b) the details of modalities for utilizing the fund; and
(c) the progress achieved during the said period?

THE MINISTER OF AGRICULTURE AND MINISTER
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI SHARAD PAWAR): (a) to (c) A
Centrally sponsored scheme on Technology Mission for
Integrated Development of Horticulture in North Eastern
States including Sikkim is being implemented by Ministry
of Agriculture from 2001-02, i.e., the last year of the
Ninth Five Year Plan. During the year, an amount of
Rs. 5713.10 lakhs have been released to Small Farmer's
Agri-Business Consortium (SFAC) under Mini Mission-|l,
il and IV of the scheme.

The Scheme is being implemented in the Mission
Mode approach with its four Mini Missions. The Mini-
Mission-1 relates to Research and Technology
Development and is implemented by Indian Council of
Agriculture Research. The Mini Mission-ll relates to
improving production and productivity and is coordinated
by Department of Agriculture & Cooperation and
implemented by the Agriculture/Horticulture Department of
the States. The Mini Mission-lll relates to Post-harvest
management, marketing and export and is Coordinated
by Department of Agriculture & Cooperation and
implemented by National Horticulture Board, Directorate
of Marketing & Inspection, National Cooperative
Development Corporation, National Agricultural Cooperative
Marketing Federation of India Limited and Agricultural and
Processed Food Products Export Development Authority.
The Mini Mission-IV relates to processing and is
implemented by Ministry of Food Processing Industries.

Under the scheme. the respective State Government
send therr proposals along with the yearly action plans.
Based on the approved action plans. the Government of
India releases funds to the implementing agencies for
implementation of programmes under different Mini
Missions. Funds for the programmes under Mini
Mission-| are being routed through Indian Council of
Agricultural Research and tfor the programmes under Mini
Mission-Il, Il & IV excepting the programmes of National
Horticulture Board and being routed through Small
Farmer's Agri-Business Consortium.

During the year 2601-02, a total sum of Rs. 6724.96
lakhs have been releasad for implementation of the
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programmes under all the four Mini Missions. During the
period an additional area of 12416 ha. was brought under
different horticulture crops in the North Eastern region,
besides creation of infrastructure facilities for improving
productivity. The details of area covered under different
sectors is as under:

Fruits : 4859 ha.
Vegetables 2535 ha.
Spices 2805 ha.
Plantation crops 781 ha.
Flowers 273 ha.
Medicinal Plants 390 ha.
Aromatic Plants 773 ha.

In addition, infrastructure facilities such as 16
wholesale markets, 56 rural primary markets and
8 processing units were established for improving the
marketing and processing of horticulture produce in the
region.

Poor Performance in international Sports Events

*9. SHRI CHANDRAKANT KHAIRE: Will the Minister
of YOUTH AFFAIRS AND SPORTS be pleased to state:

(a) whether india's performance In various
international sports events has been poor; and

(b) if so, the concrete steps proposed to be taken
by the Govemment to improve the performance especially
in the forthcoming Olympic and Commonwealth Games?

THE MINISTER OF YOUTH AFFAIRS AND SPORTS
(SHRI SUNIL DUTT): (a) and (b) The performance of
indian sports persons since the Commonwealth Games,
2002 has been quite creditable. India won a record haul
of 69 medals (as against 25 in the last games) in the
2002 Commonwealth Games and secured the fourth
position in the medals tally. Similarly, India secured 36
medals Indian sports persons have performed creditably
in a number of international competitions including the
1st Afro-Asian Games in Hyderabad in 2003 and the last
SAF Games at Islamabad in 2004.

Government of India, in addition to providing sports
infrastructure, has taken various steps to improve the
performance of Sports persons, especially in the
forthcoming Olympic and Commonwealth Games. These
steps include the following:

() Finalization of Long Term Development Plans
(LTDP) for various sports disciplines in
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consultation with the concemed National Sports
Federations, former international sports persons,
sports scientists and experts. Plans are under
implementation.

(il) Provision of equipment and scientific support to
sports persons.

(i) Intensive coaching of the players by Indian and
foreign coaches in coaching camps.

(iv) Financial assistance to concerned federations for
participation of sportspersons in international
tournaments.

(v

~

Intensive training abroad to the teams.

(vi) Assistance for purchase of equipment, scientific
support and training and participation within the
country and abroad under the ‘Scheme relating
to Talent Search and Training’ and the ‘National
Sports Development Fund'.

[Trans/ation/
National Agriculture Policy

"10. SHRI RAJNARAYAN BUDHOLIYA:
SHRI HARISHCHANDRA CHAVAN:

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether the Government is contemplating to
amend the National Agriculture Policy; and

(b) if so, the details thereof alongwith the reasons
therefor?

THE MINISTER OF AGRICULTURE AND MINISTER
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI SHARAD PAWAR): (a) No. Sir.

(b) Does not arise.
[English]
Exploitation of Indian Girls in Gulf

*11. DR. M. JAGANNATH: Will the Minister of
LABOUR AND EMPLOYMENT be pleased to state:

(a) whether a racket of sending poor girls from
various parts of the country to Gulf countries on the
pretext of providing lucrative jobs have come to the notice
of the Government;
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(b) if so, the number of such cases reported during
the last three years and thereafter;

(c) whether the Government propose to hoild an
enquiry to unearth such rackets; and

(d) if so, the details thereof?

THE MINISTER OF LABOUR AND EMPLOYMENT
(SHRI SISH RAM OLA): (a) to (d) Information is being
collected from the State Governments and on receipt will
be laid on the Table of the House.

Funds to States for Minor Irrigation Projects

*12. SHRI SHRINIWAS DADASAHEB PATIL: Will the
Minister of WATER RESOURCES be pleased to state:

(a) whether the Government propose to provide any
assistance to State Governments under Accelerated
Irrgation Benefit Programme (AIBP) for the implementation
of minor irrigation projects which at present is only
restricted to major and medium projects;

(b) if so, the details thereof;

(c) whether the Govemment have formulated any
policy in this regard; and

(d) if so, the details thereof and the area of land to
be brought under cuiltivation in the ensuing five years?

THE MINISTER OF WATER RESOURCES (SHRI
PRIYA RANJAN DASMUNSI): (a) to (c) The Government
provides Central Loan Assistance under Accelerated
Irrigation Benefits Programme (AIBP) for implementation
of Minor lrrigation Schemes to Special Category States
viz. North Eastemn States including Sikkim, KBK districts
of Orissa, hilly States namely Himachal Pradesh, Jammu
& Kashmir and Uttranchal since 1999-2000 and assistance
under the AIBP is not restricted to major & medium
projects.

A sum of Rs. 322.54 crore has been released to the
above States for implementation of 3810 Minor Irrigation
Schemes up to March, 2004.

(d) The area of land to be brought under cultivation
corresponds to the schemes proposed by the States as
per funds earmarked by the Planning Commission on
annual basis.

Decline in Ground Water Level

*13. SHRI KAILASH MEGHWAL:
SHRI K.S. RAO:

Will the Minister of WATER RESOURCES be pleased
to state:
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(a) whether Central Ground Water Board (CGWB)
has predicted an alarming decline of ground water level
in many States;

(b) if so, the details thereof, State-wise;

(c) the corrective measures taken by the CGWB
alongwith instructions issued to States for the purpose;

(d) whether the Government propose to encourage
rain water harvesting;

(e) if so, the details thereof alongwith total amount
earmarked for the purpose during 2004-2005;

(f) whether rain water harvesting system on all
buildings in Delhi have been implemented; and

(g9) if so, the details thereof?

THE MINISTER OF WATER RESOURCES (SHRI
PRIYA RANJAN DASMUNSI): (a) to (g) A long-term
analysis of ground water levels by the Central Ground
Water Board (CGWB), under the Ministry of Water
Resources during the years 1983-2002 indicates decline
in ground water levels by more than 4 meters in some
districts of various States of the country. The names of
the States/districts having pockets of declining water level
in the last twenty years (1983-2002) are given in the
enclosed Statement.

Water being a State subject, it is primarily the
responsibility of the concemed State Governments to plan,
finance and execute schemes for augmenting water
resources. The Central Government has initiated following
measures to check over-exploitation of ground water:

(i) Implementation of a Central Sector Scheme for
Study of Recharge to Ground Water in the
country.

(i) Circulation of Manual/Guidelines on Artificial
Recharge of Ground Water to the States/Union
Territories to enable them to formulate area
specific artificial recharge schemes to check the
declining trend of ground water levels.

(iii) Circulation of a Model Bill in the year 1970 which
was re-circulated in 1992 and again in 1996 to
all the States/Union Territories to enable them
to enact suitable legislation for regulation and
control of ground water development.

(iv) Organisation of mass awareness programmes
and training cowses on rain water harvesting
and artificial recharge of ground water.
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(v) Constitution of Central Ground Water Authority
under the Environment (Protection) Act, 1986
for regulation and control of ground water
management and development.

(vi) Launching of a website on Roof Top Rain Water
Harvesting (www.cgwbindia.com) to make aware
and educate the public about various techniques
of harvesting rainwater and store it for future use.

With a view to encourage rain water harvesting and
artificial recharge to ground water, the CGWB has
proposed a Centrally Sponsored Scheme at an estimated
cost of Rs. 175 crores for Arificial Recharge to Ground
water and Rainwater Harvesting for implementation during
the remaining part of the X Five Year Plan. This scheme
is under consideration of the Govemment of India. Budget
allocation of Rs. 40 crores has been proposed during
2004-05 for this scheme. In addition, the CGWB has
also proposed to organize 51 mass awareness
programmes and 51 training programmes in the country
at a cost of Rs. 51 lakhs during the year 2004-05 to
educate the public about rain water harvesting needs and
techniques.

The Ministry of Urban Development & Poverty
Alleviation has amended building bye-laws, 1983, makin<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>